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T ATEGAAT & AT A ATAT L@ AT AT SHE HEH THAFHN F I FATd H ITAH 5
3T 39T [Raas AT 1T e fohar ST aerar g |

ALIAT

ALY TSI | WE ST AgHET-arATgL-sigahie (ahies Ger) & fFft, 30¢.%00 &
.. 3%¥.%¥0 o T F oI TSI T AT ATAT HLAAT g SAAAT HLAAT g A 7 &ferg
Rt (Tew wrfesrdr aat Sufaramia sifgart, urdieT, areger snf®, S i)

ST T ATH: AZY IEEEIE I HCI

Ehjﬁiﬁ qaeAr gedT qRA AT TER | g AR || G w5 aew R EICERT

TeaT (BATT THTR) (FFT)

1 2 3 4 5 6

AT T AT AT
T T ATH: qigT
1 108 P BREl LUIETE RS 0.3684 (FF47 ) 0.3684
2 111 P fasft LUIET RS 0.0576 (247 ) 0.0576
3 144 P BREl LUIED RS 0.1623 (247 ) 0.1623
4 96 P IGEll LU IET Y 0.06 (FFaT ) 0.06
5 98 P RELl LUIETa RS 0.1611 (FFaT) 0.1611
e T AT JrAarSt
6 23 P BELl LUIETa RS 0.1885 (3#:47 ) 0.1885
T T ATH: GEHA GeT
7 18/2 P BELl TifieTT 0.1 (FFIT) 0.1
8 19P EEi DT RS 1.3 (%) 1.3
9 24/3 P IGEl e 0.0127 (3%4% ) 0.0127
e 7 AT R
10 46 P RELl LUIET= R 0.248 (FFa7) 0.248
11 A7/2 P IGELl LU IET Y 0.2357 (347 ) 0.2357
12 57/1 P IGEl O ET kY 0.0413 (37 ) 0.0413
13 57/3 P IGELl LU IET Y 0.1013 (BT ) 0.1013
14 59 P REl T 0.3603 (247 0.3603
15 59 P IGEl Tt 0.31 (BF7) 0.31
16 Road TR E.'WT 0.02 (zFa¥) 0.02
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i T AT fRTIR

17 113 P LD IET RS 0.0336 (FFa7 ) 0.0336
18 Road Wﬁ § 0.05 (Fa¥) 0.05
TS T FTRT; SRt ST

19 121P LD IET RS 0.12 (FF47) 0.12
20 140 P LU IETES 0.3657 (F%aT ) 0.3657
21 140 P TIfeaT 0.1757 (3% ) 0.1757
22 140 P T TeheaY 0.1557 (ZFa% ) 0.1557
23 140 P Tt 0.1557 (93T ) 0.1557
24 140 P T TeheaY 0.1599 (FFaT ) 0.1599
25 187 P T TeheaY 0.45 (F%a¥) 0.45
26 292 P O IET Y 0.26 (2737 ) 0.26
27 292 P T TeheaY 0.09 (FFa¥) 0.09
28 404 P Tt 0.01 (F%aT) 0.01
29 404 P LD IET RS 0.04 (FF7¥) 0.04
30 404 P T TeheaY 0.06 (FFa¥) 0.06
31 404 P LU IET Y 0.09 (FFaT ) 0.09
32 404 P T TeheaY 0.18 (FFa¥) 0.18
33 407 P IV IETS 0.15 (FAX) 0.15
34 427 P LD IET RS 0.03 (F%a¥) 0.03
35 447 P T TeheaY 0.34 (FFaY) 0.34
36 447 P LD IET S 0.11 (FFaT) 0.11
37 448 P O ET kY 0.0555 (%Y ) 0.0555
38 476 P LD IETS 0.3861 (FFTT) 0.3861
39 86 P WA 0.23 (FAY) 0.23
40 86 P WA 0.04 (FaT) 0.04
UEEIGICHEEUIER I

41 159 P O ET Y 0.02 (g%aT) 0.02

e 7 71 Oy
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42 18P st EDIETa RS 0.0366 (FFa7 ) 0.0366
GG
43 Nala AT - 0.04 (ZFT) 0.04
GG
44 Road TR i N 0.15 (ZF7) 0.15
GG
45 Road GEEAEA] - 0.085 (3#a¥) 0.085
UEEIKIE AR
46 109 P IREL LDIETS kS 0.92 (ZF7) 0.92
TTe T ATH: ST
47 132 P IGEl T 0.01 (FT) 0.01
48 169 P IGEll LU IET Y 0.6536 (27 ) 0.6536
49 18P st LOIET KN 0.1806 (FFaT ) 0.1806
50 46 P IREL ILDIET kS 2.3019 (FA7) 2.3019
51 47 P st LOIET KN 0.9256 (FFaT ) 0.9256
52 52 P EEL LOIETaEN 0.0155 (Z#7) 0.0155
i
53 Nala GREARA] ot 0.5628 (ZFa7 ) 0.5628
<
i
54 Road GREARA] ot 0.0989 (FFaT ) 0.0989
<
i 7 9 Rt
55 112 P IGEl Tt 0.0089 (ZF7T) 0.0089
56 116 P IREL LD IET ks 0.1875 (Z#27 ) 0.1875
57 117 P IGEl DTk 0.1102 (37 ) 0.1102
58 205 P EEl LD iET RS 0.3546 (FTT ) 0.3546
59 209 P IGEl Tt 0.0747 (3% ) 0.0747
UEEIKIGHCICE]
60 204 P IGEl Tt 0.4232 (F%7 ) 0.4232
61 245 P IGEl DTk 0.091 (37 ) 0.091
62 246 P IGEl LU IETES 0.0483 (37 ) 0.0483
63 267 P IREL LD IET RS 0.0641 (FFaT ) 0.0641
64 267 P IGELl O ET Y 0.0034 (3%7 ) 0.0034
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65 267 P LD iET RS 0.2107 (FFaT) 0.2107
66 267 P LOIETa 0.0422 (ZFIT) 0.0422
67 267 P TIfeaT 0.0202 (F#a7 ) 0.0202
68 267 P LOIETS Y 0.0001 (FFTT) 0.0001
69 268 P LOIETa 0.1358 (FFT¥ ) 0.1358
70 268 P ILDIETS Y 0.0807 (2%47 ) 0.0807
71 268 P LOIETa 0.104 (FF7X) 0.104
72 268 P O IET Y 0.0989 (FaT ) 0.0989
73 270 P T TeheaY 0.1432 (FFaT) 0.1432
74 271 P LD IET RS 0.0806 (FFa7 ) 0.0806
75 3090 P ILDIETS Y 0.0068 (FFa ) 0.0068
76 321P T TeheaY 0.17 (F%a¥) 0.17
77 341 P LD IET RS 0.0901 (FFa¥ ) 0.0901
78 341 P T TeheaY 0.0885 (FFa% ) 0.0885
79 341 P LD ET RS 0.0884 (TFaT ) 0.0884
80 341 P IV IETS 0.1338 (FFa¥) 0.1338
81 343 P T TeheaY 0.0853 (FFa7 ) 0.0853
82 343 P IV IETS 0.105 (FFTX) 0.105
83 343 P T TeheaY 0.0839 (FFa7 ) 0.0839
84 343 P LD ET RS 0.1008 (FFaT ) 0.1008
85 348 P LU IET Y 0.0776 (F%3T ) 0.0776
86 349 P O ET kY 0.0276 (37 ) 0.0276
87 384 P LD IET S 0.27325 (FF47) 0.27325
88 384 P WA 0.21855 (2&47 ) 0.21855
89 384 P WA 0.5078 (Z%47 ) 0.5078
90 384 P LD IETS 0.2599 (FFIT ) 0.2599
91 392 P LD iET RS 0.294 (F%a¥) 0.294
92 403 P LD IETE 0.316 (FAX) 0.316
93 404 P LD IET RS 0.1131 (FFAT) 0.1131
94 406 P LD IED Y 0.0326 (247 ) 0.0326
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95 406 P IREL ILDIETS Y 0.3886 (2747 ) 0.3886
96 406 P EEL LOIETa 0.2 (FFT) 0.2
97 410 P BEL LD IET RS 0.21 (F%a¥) 0.21
98 431 P IBELl LU IETES 0.35 (Z%aT ) 0.35
99 431 P IGELl LU IETES 0.0452 (Z#7 ) 0.0452
100 433 P IREL ILDIETS Y 0.4293 (2547 ) 0.4293
101 433 P EEL LOIETa 0.0267 (247 ) 0.0267
102 433 P EEL ILDIETS Y 0.28 (FAX) 0.28
103 433 P BELI LOIET 0.18 (FFAX) 0.18
104 442 P EEL LOIET 0.5319 (Z%F47 ) 0.5319
105 442 P IGEl Tt 0.6991 (F#4T ) 0.6991
106 452 P EEL LOIET 0.1286 (ZF4T ) 0.1286
107 452 P BEL LD IET RS 0.1748 (FFaT) 0.1748
108 Canal LTS Wﬁ . 0.1011 (ZF4T ) 0.1011
109 Road qCHT mﬁ . 0.09 (ZF77) 0.09
T T AT IT0E ST

110 129 P IREL LD IET RS 0.2517 (FFaT) 0.2517
111 129 P IGELl LU IET Y 0.1503 (F%a7 ) 0.1503
112 129 P BEL LD IET RS 0.1091 (FFAT ) 0.1091
113 129 P IGEl e 0.0372 (3%47) 0.0372
114 130 P IGEll O ET N 0.0463 (37 ) 0.0463
115 160 P IGEl O ET kY 0.105 (3%a7) 0.105
116 161 P IGELl LU IET Y 0.1785 (F%4% ) 0.1785
117 162 P IGELl O ET kY 0.1456 (%) 0.1456
118 162 P BEL LD IET S 0.2241 (FFAT) 0.2241
119 162 P IGELl O ET kY 0.2334 (37 ) 0.2334
120 165 P IREL LD iET RS 0.1011 (FFAT) 0.1011
121 165 P EEL LD IET 0.1048 (Z%F47 ) 0.1048
122 178 P IGELl LU ET Y 0.105 (3%a7) 0.105
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123 178 P IGEl LU ET Y 0.156 (%) 0.156
124 207 P EEL LOIETa 0.288463 (2F47 ) 0.288463
125 242 P IGELl LU IET Y 0.0636 (27 ) 0.0636
126 248 P IBELl LU IETES 0.5519 (FFa7 ) 0.5519
127 248 P IGELl LU IETES 0.055 (F%a7 ) 0.055
128 249 P IBEL LD iET RS 0.1961 (FFaT ) 0.1961
129 250 P IGELl LU IETES 0.47 (Z%3T) 0.47
130 782 P EEL ILDIETS Y 0.1026 (FFTT ) 0.1026
131 782 P REL T TeheaY 0.0642 (ZFaT ) 0.0642
132 782 P IREL LD IET RS 0.015 (F%a¥) 0.015
133 784 P IGEll LU IET Y 0.0809 (%77 ) 0.0809
134 784 P IREL T TeheaY 0.106 (F%a¥ ) 0.106
135 784 P EEL DRI 0.0858 (FFaY ) 0.0858
136 784 P REL T TeheaY 0.2052 (FFaT ) 0.2052
137 81P IREL LD ET RS 0.455 (Z%a¥ ) 0.455
138 81P IEEL IV IETS 0.6656 (FFTT ) 0.6656
139 82 P IREL T TeheaY 0.153 (F%a¥) 0.153
Gkl
140 Nala GREARA] - 0.1251 (FF4%) 0.1251
Gkl
141 River GREARA] - 0.2574 (FF4T) 0.2574
Gkl
142 Road TR - 0.0866 (%77 ) 0.0866
Total 28.631763

[®T. §. NHAI/Ahmednagar/ASA/LA/2022/3A2]
o srHIET, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 16th March, 2026

S.0. 1374(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of Greenfield
Expressway in the stretch of land from Km. 306.6 to Km. 344.4 (Competent Authority of Land Acquisition & Sub
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Divisional Officer, Patoda, Taluka Ashti, District Beed) in the district of BEED in the state of MAHARASHTRA,
hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Competent Authority of Land
Acquisition & Sub Divisional Officer, Patoda in writing and shall set out the grounds thereof and the Competent
Authority shall give the objector an opportunity of being heard, either in person or by a legal practitioner, and may,
after hearing all such objections and after making such further enquiry, if any, as the Competent Authority thinks
necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be

final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling Greenfield Expressway in the
stretch of land from Km. 306.6 to Km. 344.4 (Competent Authority of Land Acquisition & Sub Divisional
Officer, Patoda, Taluka Ashti, District Beed) in the district of BEED in the state of MAHARASHTRA

|State: MAHARASHTRA

||District: BEED

SL. No. (|Survey/Plot Number|| Type of Land (|Nature of Land Area Area
(in Local Unit) (in Hectares)

Lt | 2 L3 L4 | 5 | 6 |
[Taluk: Ashti |
|Village: Nandur |
I [[108 P ||Private lAgriculture || 0.3684 (Hectare )|| 0.3684]
2 111 p ||Private lAgriculture || 0.0576 (Hectare )| 0.0576|
3 144 P ||Private |Agriculture || 0.1623 (Hectare )|| 0.1623)|
|4 “96 P ||Private ||Agriculture || 0.06 (Hectare )” 0.06|
5 llog P ||Private lAgriculture || 0.1611 (Hectare )| 0.1611]
|Village: Balewadi |
l6 23 P ||Private lAgriculture || 0.1885 (Hectare )|| 0.1885|
|Village: Khuntephal Pundi |
|7 ”18/2 P ||Private ||Agriculture || 0.1 (Hectare )“ 0.1|
|8 “ 19P ||Private ||Agriculture || 1.3 (Hectare )” 1.3|
|9 ||24/3 P ||Private ||Agriculture || 0.0127 (Hectare )|| 0.0127|
|Village: Chincholi |
10 |l46 P ||Private |Agriculture || 0.248 (Hectare )| 0.248)|
11 472 P ||Private llAgriculture || 0.2357 (Hectare )| 0.2357|
[12 [57/1 P ||Private [[Agriculture || 0.0413 (Hectare )| 0.0413]
113 573 P ||Private |lAgriculture || 0.1013 (Hectare )|| 0.1013]
14 |59 P ||Private llAgriculture || 0.3603 (Hectare )| 0.3603)|
|15 ||59 P ||Private ||Agriculture || 0.31 (Hectare )“ 0.31|
16 Road Government i;licul ture 0.02 (Hectare ) 0.02
|Village: Shirapur |
117 113 P ||Private llAgriculture || 0.0336 (Hectare )| 0.0336]
18 Road Government I:;?icul ture 0.05 (Hectare ) 0.05
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|Village: Takali Amaya

|19 ”121 P ||Private ||Agriculture || 0.12 (Hectare )” 0.12|
120 [[140 P ||Private [[Agriculture || 0.3657 (Hectare )| 0.3657|
21 [l140 P ||Private [Agriculture || 0.1757 (Hectare )| 0.1757|
22 140 P ||Private lAgriculture || 0.1557 (Hectare )|| 0.1557]
23 [[140 P ||Private [[Agriculture || 0.1557 (Hectare )| 0.1557|
124 [l140 P ||Private [Agriculture || 0.1599 (Hectare )| 0.1599)|
|25 ||187 P ||Private ||Agriculture || 0.45 (Hectare )|| 0.45|
|26 ”292 P ||Private “Agriculture ” 0.26 (Hectare )“ 0.26|
27 |l292 P ||Private [Agriculture || 0.09 (Hectare )| 0.09|
|28 ||404 P ||Private ||Agriculture || 0.01 (Hectare )|| 0.01|
|29 “404 P ||Private ||Agriculture || 0.04 (Hectare )|| 0.04|
|30 ||404 P ||Private ||Agriculture || 0.06 (Hectare )” 0.06|
|31 ||404 P ||Private ||Agriculture || 0.09 (Hectare )” 0.09|
|32 “404 P ||Private ||Agriculture || 0.18 (Hectare )|| 0.18|
|33 ||407 P ||Private ||Agriculture || 0.15 (Hectare )” 0.15|
|34 ||427 P ||Private ||Agriculture || 0.03 (Hectare )” 0.03|
|35 “447 P ||Private ||Agriculture || 0.34 (Hectare )|| 0.34|
|36 ||447 P ||Private ||Agriculture || 0.11 (Hectare )” 0.1 1|
|37 ||448 P ||Private ||Agriculture || 0.0555 (Hectare )” 0.0555|
38 |l476 P ||Private lAgriculture || 0.3861 (Hectare )|| 0.3861]
|39 ”86 P ||Private ||Agriculture || 0.23 (Hectare )” 0.23|
|40 ||86 P ||Private ||Agriculture || 0.04 (Hectare )” 0.04|
|Village: Nimgaon Chaubha |
|41 ||159 P ||Private ||Agriculture || 0.02 (Hectare )” 0.02|
|Village: Dhirdi |
42 [[18 P ||Private lAgriculture || 0.0366 (Hectare )|| 0.0366|
43 Nala Government I:g?icul ture 0.04 (Hectare ) 0.04
44 Road Government Izgilicul ture 0.15 (Hectare ) 0.15
45 Road Government i;licul ture 0.085 (Hectare ) 0.085
|Village: Shiral |
|46 “109 P ||Private ||Agriculmre || 0.92 (Hectare )|| 0.92|
|Village: Imangaon |
|47 ||132 P ||Private ||Agriculture || 0.01 (Hectare )” 0.01|
l48 169 P ||Private |Agriculture || 0.6536 (Hectare )|| 0.6536|
49 18 P ||Private lAgriculture || 0.1806 (Hectare )|| 0.1806]
50 |l46 P ||Private [[Agriculture || 2.3019 (Hectare )| 23019
I51 47 P ||Private |Agriculture || 0.9256 (Hectare )|| 0.9256|
|52 |52 P ||Private lAgriculture || 0.0155 (Hectare )|| 0.0155]
53 Nala Government igrnicul ture 0.5628 (Hectare ) 0.5628
54 Road Government I:;‘icul e 0.0989 (Hectare ) 0.0989
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|Village: Chikhali

55 112 P ||Private llAgriculture || 0.0089 (Hectare )|| 0.0089)|
56 [116 P ||Private [[Agriculture || 0.1875 (Hectare )| 0.1875]
|57 117 P ||Private [Agriculture || 0.1102 (Hectare )| 0.1102]
|58 ||205 P ||Private ||Agriculture || 0.3546 (Hectare )|| 0.3546|
59 |l209 P ||Private [[Agriculture || 0.0747 (Hectare )| 0.0747|
|Village: Walunj |
l60 204 P ||Private lAgriculture || 0.4232 (Hectare )| 0.4232]
l61 |l245 P ||Private [Agriculture || 0.091 (Hectare )| 0.091]
|62 ”246 P ||Private “Agriculture ” 0.0483 (Hectare )“ 0.0483|
l63 267 P ||Private lAgriculture || 0.0641 (Hectare )| 0.0641]
l64 267 P ||Private lAgriculture || 0.0034 (Hectare )|| 0.0034]
l65 267 P ||Private llAgriculture || 0.2107 (Hectare )| 0.2107|
l66 267 P ||Private lAgriculture || 0.0422 (Hectare )|| 0.0422]
l67 267 P ||Private lAgriculture || 0.0202 (Hectare )|| 0.0202]
l68 267 P ||Private llAgriculture || 0.0001 (Hectare )| 0.0001]|
69 |l268 P ||Private lAgriculture || 0.1358 (Hectare )|| 0.1358]
[70 |l268 P ||Private lAgriculture || 0.0807 (Hectare )|| 0.0807|
171 268 P ||Private lAgriculture || 0.104 (Hectare )| 0.104|
|72 ||268 P ||Private ||Agriculture || 0.0989 (Hectare )” 0.0989|
73 270 P ||Private lAgriculture || 0.1432 (Hectare )|| 0.1432]
74 271 P ||Private llAgriculture || 0.0806 (Hectare )| 0.0806|
75 |[309 P ||Private llAgriculture || 0.0068 (Hectare )|| 0.0068|
|76 ”321 P ||Private ||Agriculture || 0.17 (Hectare )|| 0.17|
177 341 P ||Private llAgriculture || 0.0901 (Hectare )| 0.0901]|
|78 ||341 P ||Private ||Agriculture || 0.0885 (Hectare )” 0.0885|
[79 341 P ||Private lAgriculture || 0.0884 (Hectare )|| 0.0884]
180 341 P ||Private llAgriculture || 0.1338 (Hectare )| 0.1338)
|81 ||343 P ||Private ||Agriculture || 0.0853 (Hectare )” 0.0853|
82 343 P ||Private |lAgriculture || 0.105 (Hectare )| 0.105|
183 343 P ||Private llAgriculture || 0.0839 (Hectare )| 0.0839)|
84 |43 P ||Private llAgriculture || 0.1008 (Hectare )|| 0.1008|
85 348 P ||Private |Agriculture || 0.0776 (Hectare )|| 0.0776|
86 349 P ||Private lAgriculture || 0.0276 (Hectare )|, 0.0276|
87 384 P ||Private [[Agriculture || 0.27325 (Hectare )| 0.27325]
88 384 P ||Private |Agriculture || 0.21855 (Hectare )|| 0.21855)|
89 384 P ||Private lAgriculture || 0.5078 (Hectare )|| 0.5078]
90 384 P ||Private [[Agriculture || 0.2599 (Hectare )| 0.2599)]
91 392 P ||Private |Agriculture || 0.294 (Hectare )| 0.294|
92 403 P ||Private lAgriculture || 0.316 (Hectare )|| 0.316]
93 [l404 P ||Private [[Agriculture || 0.1131 (Hectare )| 0.1131]
|94 ||l406 P ||Private |Agriculture || 0.0326 (Hectare )|| 0.0326|
|95 |l406 P ||Private llAgriculture || 0.3886 (Hectare )| 0.3886)|
96 ll406 P ||Private lAgriculture || 0.2 (Hectare )|| 0.2]
|97 ||410 P ||Private ||Agriculture || 0.21 (Hectare )” 0.21|
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|98 ||431 P ||Private ||Agriculture || 0.35 (Hectare )|| 0.35|
99 431 P ||Private lAgriculture || 0.0452 (Hectare )| 0.0452)
100 l433 P ||Private [[Agriculture || 0.4293 (Hectare )| 0.4293]
l101 [l433 P ||Private [Agriculture || 0.0267 (Hectare )| 0.0267|
|102 ||433 P ||Private ||Agriculture || 0.28 (Hectare )|| 0.28|
[103 l433 P ||Private [Agriculture || 0.18 (Hectare )| 0.18]
1104 [l442 P ||Private [Agriculture || 0.5319 (Hectare )| 0.5319|
105 |l442 P ||Private llAgriculture || 0.6991 (Hectare )| 0.6991]|
106 [l452 P ||Private [[Agriculture || 0.1286 (Hectare )| 0.1286|
1107 [l452 P ||Private [Agriculture || 0.1748 (Hectare )| 0.1748|
108 Canal Government i;licul e 0.1011 (Hectare ) 0.1011
109 Road Government i;licul ture 0.09 (Hectare ) 0.09
|Village: Pargaon Jogeshwari |
[110 [[129 P ||Private lAgriculture || 0.2517 (Hectare )|| 0.2517]
111 [[129 P ||Private llAgriculture || 0.1503 (Hectare )|| 0.1503]
112 129 P ||Private lAgriculture || 0.1091 (Hectare )| 0.1091]
113 [[129 P ||Private lAgriculture || 0.0372 (Hectare )|| 0.0372]
114 [[130 P ||Private llAgriculture || 0.0463 (Hectare )|| 0.0463|
|1 15 ||16O P ||Private ||Agriculture || 0.105 (Hectare )|| 0.105|
116 [161 P ||Private lAgriculture || 0.1785 (Hectare )|| 0.1785]
117 |[162 P ||Private llAgriculture || 0.1456 (Hectare )|| 0.1456|
118 162 P ||Private llAgriculture || 0.2241 (Hectare )| 0.2241]|
[119 162 P ||Private llAgriculture || 0.2334 (Hectare )|| 0.2334]
120 |[165 P ||Private lAgriculture || 0.1011 (Hectare )|| 0.1011]
121 165 P ||Private llAgriculture || 0.1048 (Hectare )| 0.1048|
[122 178 P ||Private lAgriculture || 0.105 (Hectare )| 0.105]
123 [178 P ||Private |lAgriculture || 0.156 (Hectare )| 0.156|
124 207 P ||Private lAgriculture || 0.288463 (Hectare )| 0.288463)|
[125 242 P ||Private lAgriculture || 0.0636 (Hectare )|| 0.0636|
126 |l248 P ||Private llAgriculture || 0.5519 (Hectare )|| 0.5519|
[127 248 P ||Private Agriculture || 0.055 (Hectare )| 0.055]
[128 |l249 P ||Private [[Agriculture || 0.1961 (Hectare )| 0.1961]
[129 250 P ||Private |Agriculture || 0.47 (Hectare )|| 0.47|
130 |l782 P ||Private llAgriculture || 0.1026 (Hectare )| 0.1026|
131 782 P ||Private |Agriculture || 0.0642 (Hectare )|| 0.0642|
132 782 P ||Private |Agriculture || 0.015 (Hectare )|| 0.015|
133 784 P ||Private llAgriculture || 0.0809 (Hectare )| 0.0809)|
|134 ”784 P ||Private ||Agriculture || 0.106 (Hectare )“ 0.106|
135 ||l784 P ||Private |lAgriculture || 0.0858 (Hectare )|| 0.0858|
136 784 P ||Private llAgriculture || 0.2052 (Hectare )| 0.2052)
[137 s1P ||Private |Agriculture || 0.455 (Hectare )| 0.455)|
[138 |81 P ||Private lAgriculture || 0.6656 (Hectare )|| 0.6656|
139 lls2 P ||Private lAgriculture || 0.153 (Hectare )| 0.153]
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Non
140 Nala Government Agriculture 0.1251 (Hectare ) 0.1251
. Non
141 River Government . 0.2574 (Hectare ) 0.2574
Agriculture
Non
142 Road Government . 0.0866 (Hectare ) 0.0866
Agriculture
Total|| 28.631763)|
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